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Fair Retorn of iD v e s tm en t  to Shopkeepcn 
of Fair Pric< Sbupa

4011. SHRI RANJITSINGH GAEK- 
WAD : Will the MtniiiCT of FOOD AND
CIVIL SUPPLIES be plased \o state :

(a) whether Government propo»e to 
■uggett to Goverrment of Gujarat lo exa
mine the whole structure of fair price ihops 
so that a fair return on investment to the 
shopkeepers is assured and the system works 
effectively for the benefits of poor; and

(b) if so, the details thereof and if not, 
the reasons therefor ?

THE MINISTER OF PARLIA
MENTARY AFFAIRS AND MINISTER 
OF FOOD AND CIVIL SUPPLIES (SHRI
H, K. L. BHAGAT) : (a) and *b). Central 
Governmert, from time to time, has been 
impressing upon all State Governments/ 
Union Territory Administraiionso inc'uding 
Government of Gujarat, to revamp the 
Public Distribution# System by strengthening 
the infrastructural facilities and also to 
expand the commodity coverage of fair 
price shops with a view to improving ihcir 
viability and to set up consumer advisory 
committeet at district/btock'villagc level to 
watch and ensure regular and timely avai
lability of essential commodities in fair 
price ahopt. GuidHnes have also been 
issued to all Statei/Union Territories for 
opening new fair price shops wherever 
required, to enaure that no consumer should 
have to travel a long disatnce for getting

essential commcditics; tntr«.M3uction of 
mobile fair price shops tn tribal and interior 
ureas, evolving of system of effective coor
dination amongit various agencies engaged 
in the ta&k of procurement, storage and 
distribution of PDS items; for strengthening 
enfi.'rcement measure! and to draw up 
scheduler for appropriate traiotrf of em
ployees engaged in PDS uork.

[Translation,
Datl> Wa^r Workers in Posts and 
Telreoniinaniratlona fVpartinrnts

4012. SHRI KAJ KUMAR RAI : 
SHRI SANTOSH KUMAR 

SINGH :

Will the Minister of COMMUNI
CATIONS be pleated to state :

(a) the Siate<wise catcBor>wtse number 
of daily wage «orker« working in Posts and 
Telecommunications Departments as on 15 
February I9i»7;

(b) the number of workers out of them
working for the last 5  ̂ 10 , 12 and 15
years; and

(c) the steps taken or proposed to be 
taken to regularise them ?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN OEV> : 
POSTAL :




